Fact-sheet on enforcement related issues for the State/UT

S, Subject Information
No.
Name of State/UT Uttar Pradesh
2. State Population as per census 2011 -
3. No. of Districts in the State/UT 75
4, Name and Designation of the Food Safety Commissioner
Ms. Ministee,
: Commissioner Food Safety
5. Contact Details & Email Dept. of Food Safety & Drug
Administration, 9, Jagat Narain
Road-226018
Tel No: 0522-2320552,
2258101/2258102/
2258103, 06386725278
Email;commissionerfda.upi@dem
ail.com,
fdaupgov@gmail.com
6. Name of Nodal Officer and Contact Details 1. Sh. V K Verma, Assistant
Commissioner.
2. Shri Pant (Lab-in-charge) Tel:
Fax; 0522-2258102
Mo: 09415480511
7. Number Of DO Full Time- 72
(Provide details as per the attached Performa) Part Time- Nil
8. Number of AQ -
{Provide details as per the attached Performa)
Number if case filed before them decided current pendency
status
9. No of FSO Full Time- 604
{Provide details as per the attached Performa) Part Time- Nil
Chief Food Safety Officer 59
10. Status of State Food Laboratories 05
11. Number if Food Analyst {Provide details as per the attached | -




Performa)

12. No. Of State Labs that are NABL accreditated -
13. Estimated Food Business Operators Population in the Approx 2 Lac
State/UT
14, Food Business Units licensed till date Online -
Offline -
15. Food Business Units registered till Date Online -
' Offline -
16. Status of Online {FLRS) license/ Registration in districts of
States/UTS
a. No. Of Districts issuing license/registration online only -
b. No. of Districts issuing license/registration Partially online Nil
C No. of Districts issuing license/registration Offiine H
(Manually)
17. Whether Steering Committee is constituted Yes
18. Whether Tribunal is Established? If yes, is It operaticnal by Yes, It is operational
now?
ANNUAL FOOD TESTING REPORT {2017-2018)}
19 Number of food samples collected 23576
20. Number of food samples analyzed 19063
21. Number of food samples found adulterated, unsafe, 8375
substandard and misbranded
22. Number of cases launched against FBOs Criminal - 102
Civil - 7232
23, Number of Convictions and Penalties against a FBOs during | Convictions -3237
the time period Penalties —4219
24, Amount raised through Convictions and Penalties against Convictions -
FBOs during the time period Penalties —

Rs

12,91,85,500




